
 
 

  (b)   Review by Government on the working of the above Centre. 
 

(c)  Statement  giving  reasons  for  the  delay  in  laying  the  papers  mentioned  at 
(a) above. 

[Placed in Library. See No. L.T. 9898/17/23] 
 

Report and Accounts (2020-21) of NERAMAC, Guwahati and related Papers 
 

उǄर पूवीर् के्षतर् िवकास मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी.एल. वमार्): महोदय, मȅ िनÇनिलिखत पतर् 
सभा पटल पर रखता हंू :— 
(1)  A copy each (in English and Hindi) of the following papers, under sub-section      

(1) (b) of Section 394 of the Companies Act, 2013:— 
 

(a) Annual Report and Accounts of the North Eastern Regional Agricultural 
Marketing Corporation Limited (NERAMAC), Guwahati, Assam, for the year 
2020-21, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon.     
(b) Review by Government on the working of the above Corporation. 
 

(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (a) above.  

[Placed in Library. See No. L.T. 9906/17/23] 
 

Reports of the Comptroller and Auditor General of India 
 

िवǄ मंतर्ालय मȂ राज्य मंतर्ी (Ǜी पंकज चौधरी): महोदय, मȅ सिंवधान के अनुच्छेद 151 के खंड 
(1)के अधीन िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर 
रखता हंू:- 
(i) Report of the Comptroller and Auditor General of India on Implementation of 

Phase-I of Bharatmala Pariyojana – Union Government – Ministry of Road 
Transport and Highways – Report No. 19 of 2023 (Performance Audit); 

(ii) Report of the Comptroller and Auditor General of India on Regional 
Connectivity Scheme – UDAN (Ude Desh Ka Aam Naagrik) – Union 
Government  (Civil) Ministry of Civil Aviation – Report No. 22 of 2023 
(Compliance Audit); 
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